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Trade Union Representations in Indian
Labour Conference and Convening its
Meeting

732. SHRI SIVAJI PATNAIK: Will
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) whether Government have con-
sidered the question of trade ynion
representations on the Indian Labour
Conference;

(b) if so, Government's decision
thereon; and

(c) when the meeting of the Indian
Labour Conference will be convened?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) and
(b): Government had set up a 30-
Member Tripartite Committee to go
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inter-alia into the question of the
composition of Indian Labour Con-
ference. At the Comimrittee’s meeting
in September 1977, the Members ex-
pressed their views on the subject of
representation. Government has not
yet taken a decision on this.

(c) No date has been fixed for con-
vening the Indian Labour Conference.

Seizure of Adulterated Mustered Oil
in Delhi

733. SHRI AHMED M. PATEL:

SHRI SUKHDEO PRASAD

VERMA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether 127 tins of adulterated
mustered oil have been seized in Delhi;

(b) the trad= mark given on the
containers; and

(c) The action taken asgainst the
culprits ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) to
(c). The information is being collec-
ted and will be laid on the Table of
Sabha.

tirike by Workers of India Explosives
Limited Factory, Gomia (Bihar)

"735. SHRI AHMED M. PATEL:
SHRI K. LAKKAPPA:

Wilt the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether workers of the India
‘Explosives Limited ¥actory at Gomia
(Bihar) went on strike in Séptember,
1977;

(b) if so, the reasons therefor; and
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‘e) Government’s reaction thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) to
(c). The matter falls essentially in
the State sphere. According to availa-
ble information, the workers of Indian
Explosives Limited, Gomia, Bihar,
went on strike on September 20, 1977
in support of their charter of demands
relating to reinstatement of dismissed
workers, improvements in working
conditions. etc. The strike was called
off from October 26, 1977 at the in-
tervention of the State Industrial Re-
lations Machinery and the State Chief
Minister.
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